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HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.VU-2I/2oo&(Pt.)lt /o4 e I A

Smti layashree Bora,
Jornt Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Joint Registrar,
Gauhati High Court,
Itanagar Permanent Bench,
Yupia, Arunachal pradesh. J

Dated Guwahati, Z Z Novembet, 2024.
Casual leave,

Yours faithfully,

sal -
JT. REGISTRAR (VIG ILAN cE)

M ON HC.VI -2tt .l llt 0 7-tto7t A. dated

Ref:- No. HC (IB)-VIG |OU2O24|746-SO Dated the 14th November, 2024.

Sir,

with reference to the above, I am directed to inform you that shri yomge Ado, Member
secretary, Arunachar pradesh state Legar Services Authority, Itanagar has been granted casuarleave on 22'rr,2o24 arong with station reave permission, w,e.f. 22.11.2024 to24'l,'2o24' A senior officer available at the station shall remain rn charge of his office during
his absence.

(

To,

Sub:-

( 2?-tt-L^
Coov to:

-1. 
Shri Yomge Ado, Member Secretary, Arunachal pradesh State

Itaragar.
Jme Project Manager, Gauhati High Court.

Legal Services Authority,

A

From:-

JT. REGISTRAR TVIGIIINCE) -yr


